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licences  to  trade  in  the      Naneowry 
Islands. 

CONFERENCE OF STATES' LAW-
MINISTERS 

♦196. SHRI PERATH NARAYANAN 
NAIR: Will the Minister of LAW be pleased to 
state: 

(a) whether a conference of States' Law 
Ministers was recently held in Delhi; 

(b) if so, what was the agenda of the 
conference and what decisions were taken at 
the conference; and 

(c) what steps have been taken to 
implement   those   decisions? 

THE MINISTER OF LAW (SHRI A. K. SEN) 
:   (a) Yes. 

(b) A copy of the Agenda for the 
Conference and a copy of the Summary of 
Conclusions reached at the Conference are 
laid on the Table of the House. [See Appendix 
XIX, Annexure No. 21.] 

(c) Many of the conclusions reached at 
the Conference are in the nature of 
recommendations to the State Governments 
and High Courts and action in regard to these 
has to be taken by them. The other recom-
mendations on which action has to be taken by 
the Ministry of Law or the Ministry of Home 
Affairs are being considered by them in 
consultation with the other Ministries. 

LITERATURE FOR THE NEO-LITERATES AND 
CHILDREN 

*202. SHRIMATI SAVITRY DEVI NIGAM: 
Will the Minister of EDUCATION AND 
SCIENTIFIC RESEARCH be pleased to state: 

(a) the amount of money spent on the 
production of literature for the neo-literates 
and children in the years 1955-56 and 1956-
57; and 

(b) whether States were given such 
literature free or at subsidized cost? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
SCIENTIFIC RESEARCH (DR. K. L. 
SHRIMALI) : (a) 1955-56—Rs. 1,17,512; 1956-
57—Rs.  2,77,213. 

(b) Partly free and partly at subsidized 
cost. 

 

f [HISTORY OF SERVICES FOR ALL INDIA 
SERVICES OFFICERS 

*203. SHRIMATI SAVITRY DEVI NIGAM: 
Will the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the History of Services 
for the All India Services Officers has 
been compiled; and 

(b) whether any committee was 
set up to compile it?] 

 

f[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI B. N. 
DATAR) : (a) It is under print. 

(b) No.] 

 


